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Centra) assistance t¢o Karnataka

983, SHRI M. BASAVARAJU. Wil
the Minister of AGRICULTURE be
pleased to state:

(a) whether it ig a fact that a large
number of tanks hreached in Karna-
taka due to heavy rains during the
year 1981.82;

(b) if so, the extent of losg to life
and property and the estimateq ex-
penditure likely to be incurreq to
restore norma’cy;

(¢) whether the State Government
hag sought Central assistance to meet
the mituation and it so, the extent of
the assistance sought; and

(d) whether Government
agreed to the request of the

have
State
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to Questions 102
Government angd if not, what are the
reasong therefor?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. V. SWAMI-~
NATHAN): (a) ahd (b) Yes, Sir.
According to the Memorandum/report
received from the Government of
Karnataka, the number of tanks
breached and the extenmt of loss of
lives and property on account of
floodg during 1981-82 is as under:—

(i) No. of tanks breached/

damageq 1071

(ii) No, of human lives lost 78

{iii) No. of cattle herdg lost 4208
(iv) Estimated value of the
damage tg crops, houses
and public utilities Rs. 933.57
lakh.

The State Government indicated
that Rs. 1411.50 lakhs was the-likely
expenditure requireq to restore nor-
mal conditions.

(c) Yes, Sir. The Government of
Karnataka In their Memorandum
sought Central assisiance oy Rs. 1164
lakhs, During the visit of the Central
Team, however, the State Government
requested for additional fundg for
flood relief measures. Thus, the total
demand of the Government was
Rs. 1411.50 lakhs for relief and reha-
bilitation of the people affected and
for repair and restoration of public
properties damaged by floods.

(d) On the basig of the report of
the Centra] Team which visiteq Kar-
nataka belweep 30th November and
2nd December, 1931 and the recom.
mendations of the High Level Com-
mittee on Relieg thereon the Govern-
ment of India canctioned on 14-1.1982
a ceiling of expenditure of Rs. 281.37
lakhs durihg 1981-82 for purposes of
relief ang rehabilitation of the people
affected and for repair and restora-
tion of the public properties damaged
by floods in that State,



